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• HARYANA GOVERNMENT

MEDICAL EDUCATION DEPARTMENT

Not ificat ion

The 4th Sep t emb er , 1998

No. G.S .R . 64/Cons t /Ar t 309/98. --In exe r cis e of the power s
confer r ed by the proviso to art ic le 309 of the Consti tu t ion of
Ind ia , the Governor of Haryana he r e b y makes the following ru le s
regula ting the r ec ru i tment , and condit ions ,  of serv ice of persons
appointed to the Haryana Medica l Educa tion Depa r tment , Minis t e r ia l ,
St or es , Library, St a t is t i cs and General (Group C) Ser vice , na m e ly: -

. ,
PART I --GENERAL

Shor t t i t l e and commencement :

1 . (1) T hes e ru les may be ca lled the Haryana Medica l
Education DePartment, Minis t er ia l , Sto re s , Li b rary, Sta t is t ic s and
General (Group -C) Ser vice Ru les , 1998.

(2) T hey shal l come into force on the da te of th e i r
publica t ion in the Officia l Gazet te.

Definitions, :

2. In the se ru l es , unless the context o t he rw ise req ui res ,

(a ) "d ir ec t r ecru itment" means an appointment made o ther wise
than by promotion from wi th in the Se rv ic e or by t r a nsf er
of an off ic ia l a l r ea d y in the se r vice of the Government
of India or any Sta te Government ;

(b) "Dir ector " means the \ Dir ector , Pandit Bhagwat Dayal
Sharma Pos tgradua te Ins t i t u t e of Medical Sciences , Rohta k;

(c) "Government" means the Haryana Government in the
Adminis t r a t ive Depar tment ;

(d) "ins t i tu t ion" means,  --

(1) any ins t i t u t ion es t ab lis hed by law in force in  , the S ta te
of Haryana ; or
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( i i ) any o t he r ins t i tu t ion recognis ed by the Government for
the pur pose of these ru le s ;

(e) "r ecognis ed Univer s i t y" means ,—
.

( i ) any un ive rs i t y incorp ora ted by law in India ; or

( i i ) in the case of a de gr e e , dip loma or ce r t i f ic a t e ob ta ined
as a re su l t of an examinat ion he ld before the 15th
August , 1947, the Pu njab , Sind or Dacca Univer s i t y ; or

( i i i ) any o t he r un ive r s i t y which i s dec lared by the
Government to be a recognis ed Univer s i t y for  . the
pu rp os e of ru le s ;

( f ) "Select ion Committee" means the Select ion Commit tee
cons t i tu t ed 'by the Government ;

(g) "Ser vice" 'means the Haryana Medical Educa t ion Depar tment
Minis t er i a l , St or es , Li b rary, Sta t is t ic s and Genera l
(Group C) Ser vice .

PART II --RECRUITMENT TO SERVICE

Number and Character of pos ts :

3 . T he Se rv ic e sh al l comp r is e the pos t s shoWn in Appendix
A to these ru le s :

Pr o v id e d tha t nothing in these ru le s sh al l a ffect the inher ent
r igh t of Government to make add it ions to , or red uc t ions, in the
number of such pos t s or to cr ea t e new po st s with d iffe r en t
des igna t ions 'and sc a le s of pay, ei th er permanent ly or t emp orar i ly.

Nationality, domicile and character of candidates appointed to

• 4. (1) No :per son shal l be appointed •  to any pos t in the
Se rv ice , unless h e is  i - -

• (a) a ci t iz en of India ; or

(12) a su b jec t of Nepal ; or

(c) a su b jec t of Bhutan ; or
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(d) a Tibetan refugee who came over to India before the 1st
January, 1962, with the intention of permanently sett l ing
in India ; or

(e) a person of Indian origin who
Pakistan, Burma, Sri Lanka, or any
Countries of Kenya, Uganda, the
Tanzania (formerly Tanganyikit and
Malawi, Zaire and Ethiopia with
permanently sett l ing in India :

has migrated from
of the east African

United Republic of
Zanzibar) , Zambia,

the intention of

Provided that a person belonging to any of the categories
(b) , (c) , (d) or (e ) sha l l be \ a person in whose favour
a cert ificate of -  e l ig ib il it y has been is sued by the
Government.

(2) A person in whose case a cer t if icate of e l i g ib i l i ty i s
.necessary may be admitted to an examination or • interview conducted
by the Selection Committee but the offer of appointment may be
given only after the necessary e l ig ib i l i ty cer t if icate has been
issued to him by the Government.

(3) No person sha l l be appointed to any post in the Serv ice ,
by direct recruitment, unless he produces a cert ificate of character
from the Princ ipal Academic Officer of the Univ ers i ty , College,
School 'or Institution last attended, if any, and s imi lar cer t i fi cate
from two other respons ible persons , not being his re l a t ive s , who
are we ll acquainted with him in hi s priv ate l i f e ,and are
unconnected with hi s University College, School or inst itut ion.
Age :

5 . No person sha l l be appointed to any post in the Service
by direc t recruitment who i s l e s s than 17 years and more than 35
years of age on the last date of submission .of applicat ion to the

/ Director.

Appointing authority :

6 . Appointment to the posts in the Service sha l l be made by
the Director.

_Qualifications :

7 . No person sha l l be appointed to any post in- the Serv ice, .
unless he i s in possess ion of quali ficat ions , and experience
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spec i fied in, Column 3 of Appendix B to the se ru le s in the case of
di rec t r ecr u it ment and thos e sp e c i f ie d in Column 4 of the a foresa id
Appendix in the case of appointment o ther than by d ir e c t
r ec ru it ment :

Pr ov id ed tha t in ca se of appointment by d ir e c t recru i tment ,
the qua lif ica t ions r ega r d ing exper ience shal l be re la xa b le to the
extent of 50 per cent at the discr et ion ,  of the Select ion Committee
in case suf f ic ient number of ca ndida tes belonging to Scheduled
Cas tes , Backward Cla sse s , Ex. . servicemen and Physical ly
ha ndicap ped ca t ego r ie s , poss ess ing the requis i te exp er ie nc e , a r e
not ava ila b le to fi l l up the vacancies re s e rved for them, a f t er
r ecording reas ons for so doing in wr i t ing .

Disqualification :

-8. No per s on,  - -

(a ) who •has entered into or cont r act ed a mar r iage wi th a
per s on ha ving a spouse l iv ing ; or

(b) who having a spouse l iving, has enter ed in to or
cont r ac ted a mar r ia ge with any person, shal l be el ig ib le
for appointment to any pos t in the Serv ice :

Pr ov id ed tha t the Government ma y, if sat i sfi ed , tha t such
mar r ia ge i s pe r m iss ib le under the per s ona l law ap p l ic ab le
to such •person and the o ther pa r t y to the mar r iage and
the re a r e o t he r grounds for so doing, exempt any per son
from the opera t ion of th i s ru l e .

Method of recruitment :

9 . (1) Recruitment to the Ser vice s ha l l be made..—

MINISTERIAL STAFF

(a ) in the case of Per s ona l Ass is tant to Dir ec tor , - -

( i ) by promotion from amongst Per sona l Ass is tant to Medical
Super intendent or Per s ona l Ass is tant to Pr inc ipa l , Dental
College ;

OR
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( i i ) by transfer or deputation of an off ic ia l already in the
serv ice of any State Government or the Government of
India ;

(b) in the case of Superintendent (Non-Gazetted)

(1) by promotion from amongst the Deputy Superintendent ;
or

( i i ) by transfer or deputation of an off ic ia l already in the
service of any State Government or the Government of
India ;

(c),  in the case of Deputy Superintendent , - -
( i ) by promotion from amongst Assistant, Accountant,

Checking Assistant, Head Clerk or Junior Auditor ; or

( i i ) by transfer or deputation of an offic ial already in the
service of any State Government or the Government of
India ;

(d) in case of Personal Assistant to Medic'al Superintendent
and Principal, Dental Co l leg e , - -

( i ) by promotion from amongst Senior Scale Stenographer ;
or

( i i ) by transfer or deputation of an offic ia l already • in the
serv ice of any State Government or the Government of
India ;

(e) in case of Senior Scale Stenographer,—
.

( i ) by ' promotion from amongst Junior Scale Stenographer ;
or

( i i ) by transfer or deputation of an offic ia l already in the
serv ice of any State Government or the Government of
India ;

(f) in case of Assistant, Accountant, Head Clerk, Checking
Assistant, Junior Auditor, - -

( i ) by promotion from amongst Cashier, Clerk, Clerk-cutit-
Typis t or Daroga-cum•Clerk/Paying Clinic Cashier or

•-

• .
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(ii) by transfer or deputation of an official already in the
service of• any State Government or the Government of
India ;

(g) in case of Cashier, --

(1) by promotion from 'amongst Clerk, Clerk -cum -typists,
Daroga=tuin-Clerk, Paying Clinic Cashier ; or

(ii) by transfer or deputation of an official already in the
service of any State Government or the Government of
India ;

•(h) in case of Junior Scale ,Stenographer ,--

(i) by promotion from amongst Steno -typist ; or

(ii) by transfer or. deputation of an official already in the
service of .any State Government or the Government of
India;

(i) in cake of Steno -typist, --

(1) 25 per cent by promotion from amongst Clerk who
qualify departmental test. In case no Clerk 'is found
eligible, post will be filled up Jay direct recruitment
'or transfer ; and

(ii) 75 per cent by direct recruitment ; or

(iii) by transfer or deputation or an official already in the
service of any State Government or the Government of
India ;

(j) , in case of Clerk, Clerk -cum -typist-, Daroga-cum-Clerk, or
Paying Cinic Cashier;--

( i) 20 per  cent  by promot ion f rom amongs t categories of Group
D employees of the department, whose pay scale is less

, than that of a Clerk ;

(ii) 80 per cent by direct recruitment ; or

(iii) by transfer• or deputation of an official already in the
, service of , any State Government or. Government of India ;
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STORE SERVICES

(a) in case of Store Officer,--

(i) by promotion from amongst Senior Store -Keeper ; or

(ii) by direct recruitment ; or

(iii) by transfer or deputation of an official already in the
service of any State Government or the Government of
India ;

(b) in case of Senior Store:Keeper,—

(i) by promotion from amongst Store -keeper or Clerk -cum-
Store -keeper ; 'or

(ii) by transfer or deputation of an official already in the
service of any State Government or Government& India ;

(c) in case of Store -keeper and Clerk -cum -Store -keeper, --

(1) 20 per  cent  by  pr omot ion  f r om amongs t the categories of
Group D employees ; and

(ii) 80 per cent by direct recruitment ; or

(iii) by transfer or deputation of an official already in the
service of any' Government or the Government of India ;

LIBRARY SERVICES

(a) in case of Librarian,--

(i) by direct recruitment ; or

(ii) .by transfer or deputation of an official already in the
service of any State Government or the Government of
India ;

(b) in case of Assistant Librarian,--

(i) by direct recruitment ; or
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( i i ) by t r a ns fe r or dep ut a t ion of an off ic ia l a lr ea dy in the
serv ice of any Sta te Government or the Government of
India ;

STATISTICAL SERVICES
(a) in case of Sta t is t ica l Assis t an t ,—

( i ) by d ir ec t  ' r ec ru it me nt ; or

( i i ) by t r a nsfe r or depu ta t ion of an off ic ia l a l r eady in the
service of any Sta te Government or the Government of.
India ;

(b ) in case of Medical Record Tec hn ic ia n, - -

( i ) 50 per cent by promotion from amongst Medical Record
Clerk. ; and

( i i ) 50 pe r , cent by di rec t recuitmpnt ; or

( i i i ) by t r ans fe r or depu ta t ion of an off ic ia l a lr ea dy in the
se rv ic e of any Sta te Government or the Government of
Ind ia ;

(6) in ca se of" Medical Record Cler k,  - -

(1) by di re c t recru itment ; or

( i i ) by t r ans fe r or deputa t ion of an of f ic ia l  a l r eady in the
servi ce of any Sta te _Government or the Government of
Ind ia ;

(d) in ca s e of Com put er , - -

( i ) by di rec t r ecr u it ment ; or

( i i ) by t r ans fe r or deput a t ion of any off ic ia l a l r eady in the
se rv i c e of any Sta te Government or the Government of
Ind ia ;

GENERAL SERVICES
(a) in ca se of Dir ector Phys ica l Education (Physic a l

Inst r uc t o r ) - 7 - •

( i) by di re c t r ecr u it ment ; or
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( i i ) by tr ansfer or deputat ion of an off ic ia l a lr ea dy in the
ser v ice of any State Government or the Government of
India ;

(b ) in case of Rec ep t ion is t , - -

( i) by d ir e c t r ecru itment ; or

( i i) by t r ansfer or deputat ion of •an off ic ia l a lr ea dy in the
se rv ic e of any State Government or the Government of
India ;

(c) in case of Hostel Super vis or , - -

( i ) by d ir e c t r ecru i tment ; or

( i i ) by t r ansfer or deputat ion of an off ic ia l a lr ea dy in the
se rv ic e of any Sta te Government or "the Government of
India ;

(d ) in case of Super int endent , Gir ls Ho st e l , - -

( i) by di rec t r ecru itment ; or

( i i ) ,  b y t r a nsf er or deputat ion of an off ica l a l r eady in the
ser vice of any State Government or the Government of
India ;

(e) in case of  Counter Supervisor -cum -Mess Clerk, --

( i ) by d ir ec t recru itment ; or

( i i ) by t r ansfer or deputa t ion of an off ic ia l a l r eady in the
serv ice of any State Government or the Government of
India ;

(2) All promotions , unless ot herwis e ‘rovided, sha l l be
made on seniority -cum -merit ba s is and senior i t y alone shal l not
confer any r igh t to such promotions .

10 . (1) A Per son appointed to any pos t in the Service shal l
remain on proba t ion for a per iod of two yea r s , if appointed by
d ir e c t r ecr u itment and one yea r if appointed o therwise :
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Provided tha t :--

(a ) any per iod a f ter such appointment spent on deput a t ion on
a cor r esp onding or a highe r pos t shal l count towards the
per iod of proba t ion ;

(b) any per iod of work in equiva lent or higher rank , prior
to appointment to any pos t in the Se r v ic e , ma y, in the
case of an appointment by t r a nsfe r , at the d isc re t ion of
the app oin t ing,  au thor i t y, be allowed to count towa rds the
per iod of proba t ion f ixe d under th i s ru le ; and

(c) any per iod of off ic ia t ing appointment shal l be reckoned
as per iod spent on pr ob a t ion , but no per son who ha s so
off ic ia ted sh al l , on the complet ion, of the pr esc r ibed
per iod of pr oba t ion , be ent i t l ed to be confi rmed, unless
he is appointed against  -a permanent va ca ncy.

(2) If , in the opinion of the appointing
or conduct of a per son dur ing the per iod
sa t i s fa ct ory , i t may , - -

( a) if such per son is appointed by
d ispense with his Ser vice ; and

au t ho r i t y, the work
of proba t ion i s not

di rec t r ec r u i tment ,

(b) if such per son i s appointed o t he rw ise . than
recr u itment  , - -

( i) re ve rt him to his former pos t ; or

by d ir e c t

( ii ) ,  de a l with him in such o t he r manner as the t erms and
condit ions of the prev ious appointment pe r m it .

(3) On the . completion of the per iod of proba t ion of a person,
the appointing aut hor i ty may , - -

( a) if his work or conduct has , in i t s opinion, been
sa t is f ac t or y  , - -

( i) confirm such per son from the da te of his appointment ,
if app oin ted aga inst a permanent vacancy ; or

( i i ) confirm such per son from the da te from which a
permanent vacancy occur s , if app oin ted agains t a
tempora ry vacancy ; or
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(i i i ) dec la re tha t he has completed his proba t ion
sat i s fac to ri ly, if the r e i s no permanent vacancy ;

, (b ) if his work or
sa t i s fa c tory  , - -

( i) d ispense with
rec ru i tment , if
former pos t or
the t erms and
permit ; or

conduct has, in i t s opinion, been not

his Se r v ic e s , if app oin ted by di rec t
app oin ted oth/er wise rever t him to hi s
de a l with him in such o t he r manner as
cOndit ions of his prev ious appointment

( i i ) ex tend his per iod of proba t ion and the re a ft e r pass such
or de r s ; as i t could have pa ssed on the exp i ry of the
fi r s t per iod of proba t ion :

Prov ided tha t the tota l per iod of pro ba t io n, '  i nc lu ding
ex tens ion , if any, sh al l not ex ceed th ree ye ar s .

Senior i ty :

11 . Se n io r it y, in t e r se of the member s of the Se rv ic e sh al l
be deter mined by the length of continuous se r vice on any pos t in
the Ser vice :

Pro vid ed tha t wher e . the r e a r e di ffe ren t ' ca d r e s in the
Serv ice , the senior i t y shal l be deter mined se p a r a t e ly for each
cadre :

Pro vid ed fu r t he r tha t in the case of memb er s ap p oin t ed by
d ir e c t recr u itm ent , o rd er of mer it det er mined by the Dir ect or shall
not be dis tur bed in f ix ing the se nio r it y :

Pr ov id ed fu r the r tha t in the case of two or more memb er s
appointed on the same dat e , the i r se nio r it y shal l b e deter mined as
follows :--

(a) a member appointed by di rec t r ecr u it ment sh al l be sen io r
to a member appointed by promot ion or by t r a nsfe r ;

(b ) a member appointed by promotion shal l b e senio r to a
member appointed by t r ansf er ;

(c) in the case of member s appointed by promot ion or by
t r a nsfe r , se nio r it y shal l b e determined accor ding  , to the
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se nio r it y of such member s in the appointments from which
they were promoted or t r ansfer re d ; and

(d ) in the case of member s app oin ted by t r a nsf er from
d if fe r ent ca d r e s , the i r senior i t y shal l be de te rm ined .
according to pay, pr efer ence being given to a member
who was drawing a higher ra te of pay in hi s pre vio us
appointment ; and if the ra te s of pay drawn are a lso the
sa me, then ,by length of the i r se r vice in the appointments
and if the length of such se r vice i s a lso the* same, the
o lder member sh al l be senior to the younger member .

Liabil ity to serve :

12. (1) A member of the Service shal l be l i ab le to serve at
any p la ce , whether with in or ou ts ide the Sta te of Haryana , on

'being or de re d so to do , by the appoint ing autho ri ty.

(2) A member of service may a lso be dep u t ed to Ser ve
under :-- •

( i ) a company, an associa t ion or a body of ind iv id u a ls
whe ther incorp ora ted or not, which i s wholly or
su b s ta nt ia l ly owned or cont r oll ed by the Sta te
Government , a Municipal Corpora t ion or a loca l  •au thor i ty
or un ive rs i t y wit hin the Sta te of Haryana ;

( i i ) the Cent r a l Government or a company, an associa t ion or
a body of ind ividuals , whether incorp ora ted or not ,
which i s wholly or su bs ta nt ia l ly owned or cont ro ll ed 15y
the Cent r a l Government ; or

( i i i ) any o ther Sta te Government , an int erna t iona l organisa t ion,
.an autonomous body not cont r ol led by the Government or
pr ivat e body :

Pr ov id ed tha t no member of the Service shal l be depu ted to
se r ve the Cent r a l or any o ther Sta te Government or any
organisa t ion or body re fe r r ed to in clause ( i i ) or clau se

. ( i i i ) exce p t with hi s cons ent . .

Pay , leave , pension and other matters :

13 . In re s pec t of pa y, l eave , pension and a l l o ther ma t t e r s ,
not exp re ss ly pr ov ide d for in these rules . , the member s of the
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Service shal l be governed _ by such ru les and regula t ions as may
have been, or may her eaf te r be adopted or made by the competent *—
authority under the Const itu t ion of India or under any law for the
t ime being inforce made by the Sta te Legis la t ur e .

Discipline, penalt ies and appeals :

14. (1) In matters relating to disc ipl ine , penalt ies and
appeals , members of the Service sha l l be governed by the Hayyana
Civil Services (Punishment and Appeal) Rules, 1987, as amended
from time to time :

Provided that the .nature of penalties which may be, imposed, the
authority empowered to impose such penalt ies and appellate
authority sha l l , subject to the provis ions of any law or rule s made
under art ic le 309 of the Constitution of India, be such as are
speci fied in Appendix C to these rules .

(2) The authority competent
(c) or clause (d) of such -rule (1)
Services (Punishment and Appeal)
authority, sha l l be as speci f ied in

Vaccination :

15. Every member of
and revaccinated as, and
spec i a l  or general order.

to pass an order 'under clause
of rule 9 of the Haryana Civ i l
Rules, 1987 and the appellate

Appendix D to these rules .

the Service sha l l get himself vaccinated
when the Government so- direct s by a •

Oath of .al leg iance :

16. Every member of the Serv ice, unless he has already done
so , sha l l be required to take the oath of allegiance to India and
to the Constitution of India as by law es tabl i s hed .

Power of relaxation :

17. Where the Government i s of the opinion that i t is -
necessary or expedient to do so , i t m ay , .b y order, for reasons to
be recorded in writ ing , relax any of the provis ions of these rules
with respect to any clas s or category of persons .
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Special, provis ion :

18 . Notwiths tanding anything conta ined in the se ru le s , the
app oint ing au t hor i t y may imp ose spec ia l t er ms and condit ions in the.
ord er of appointment if i t i s deemed expe d ien t to do so. ,

Reservations :

19. Nothing conta ined in these ru les sh al l a ffect re se r va t io ns
and o ther concess ions req ui red to be provided for Scheduled
Ca s te s , Backward Gla sse s , Ex—Servicemen, Physi cal ly ha ndica pp ed
per s ons or any other clas s or ca t egory of per so ns in accordance
with' the orders issued by the Sta te Government in th i s re ga r d ,
from time to t ime :

Pr o v id e d that the to ta l percent age of reservat ions so made
shal l not exceed fi f ty per cen t , at any t ime. '

Repeal and sav ings :

20. The Punjab Medica l Depa r tment Sub or dina te pos t s
(Recruitment and condi t ions of se r vice ) Rules , 1945, in so fa r as
they re la te to the po st s covered under these  'ru les , ar e her eby
r epea led :

Pr o v id e d tha t any ord er made or action taken under the ru les
so re pe a led shal l  ,be deem d to ha ve been made or taken under the
cor r es ponding pr o v is io ns of the se ru les .
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• APPENDIX -A

(S e e ru l e 3)

Sr . Desi gna t i on t o ,
No. p o s t s

Num ber of -pos t s

Perma- T em po- T o t a l
n en t rary

Sca l e of pa y

1 2 3 4 5 6

Mini s t e r ia l Ser vices

1 Pers ona l As s i s t a n t t o
Dir ect o r

2 Sup er in t endent
(N on -G a z e t t ed )

3 De pu t y Super in t endent

4 Per s ona l Ass is t a nt to
Me di ca l Su p e r i n t e n d e n t
an d Pr i nc i pa l ,  . D e nt a l
Col l eg e

5 Se n i o r Sca le
St e nogr a phe r

6 As s i s t a n t

7 Accoun ta n t

8 Ch e c k i n g As s i s t a n t

9 Head Cler k

10 J un i or Au d i t o r

11 Ca shier

1

1

2 2

' 2

3 2 5

5 14 19

3 14 17

7 . 7

1 1

1 1

4

Rs .

550 b- 17 5- 83 00 -E B-
175-9000

5500-1 75-830 0-E B-
175-9000

545 0- 150 -6 950 -E B-
150-8000

545 0-1 50- 695 0-E B-

150-8000

5000-150-7100-E B -,
1501-7850

5000-150-7 10 0-EB-
150-7850 _

5000-150-7100-E B -
150-7850

5000-150-7 100-EB-
150-7850

5000 -150 -7100- LB-
150 -7850 •

5000 -150 -7100- LB-
150 -7850

4000-100-4800- EB-
100-6000
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1 , 2 3 4 - 5 6

Rs.

12 Junior Scale 2 3 5 4000-100-4800-EB-
Stenographer . 100-6000

13 Stenotypist 24 29 53 3050-75-3959-EB-
- 80-4590 Plus 100/-

Special Pay

14 Clerk _ 17 45 ' 62 3050-75-3950-EB-
_

80-4590

15 Clerk -cum -typist 6 3 9 3050-75-3950-EB-
' 80-4590

16 Daroga-cum-Clerk 1 , -- 1 3050-75-3950-EB-
. -- 80-4590

17 Paying Clinic Cashier 3 -- 3 3050-75-3950-EB-,
' 80-4590 ,

Store Services

1 Store Officer 1 . 1 5450-150-6950-EB-
--_,- - 150-8000-

2 Senior Storekeeper 3 , 2 5 '5000-150-7100-EB-
- , . 150-7850

3 Storekeeper 2 . 14 16 3050-75-3950-EB-
7 . _ 80-4590

4 Clerk -cum -Storekeeper 4 9 13 3050-75-3950-EB-
, _ 80-4590

Li br ar y Serv ice s

1 Librarian 1 2 5500-175-8300-EB-
175-9000

2 Assistant Librarian 1 1 . 2 3050-75-3950-EB-80-
4590 -

Sta t i s t i c a l Services

1 Statistical Assistant - 1 1 5450-150-6950-EB-
150-8000
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2 3 4 5 6

2 Medica l Record
Technician

3 Medica l Record Cle r k 4

4 Computer

General Servic es

1 Director Phys ical
Educat ion (Ph ys ic al
Ins t r uc tor )

2 Recept ionis t

3 Hos tel Su p e r viso r

4 Su p er in tendent
Gir ls Hos tel

5 Counter Sup erv iso r-
cum -Mess Cle r k

1

4 4 5000-150-7100-EB-
. 150-7850

1 - 5 4000-100-4800-EB-
100-6000

2 2 3050-75-3950-EB-
80-4590

1 2 5450-150-6950-EB-
150-8000

12 12 5000-150-7100-EB-
150-7850

4 4 5000-150-7100-EB-
.150-7850

1 3050-75-3950-EB-
' 80-4590

1 1 3050-75-3950-EB-80-
4590
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APPENDIX B

(S e e ru le 7)

Sr . Des i gn a t i on Ac a d e m i c qu a l i f i c a t i on s
and expe r ience , i f  a ny ,
fo r di rec t rec r u i t men t

Aca d em i c qu a l i f i c a t i on s
.a n d ex p er i ence , i f any,
fo r a pp oi n t m e n t o ther
t han  by d i rec t  rec ru i t men t

1 2 4

M i ni st e r i a l Sta f f

1 Per s ona l
Ass is t ant t o
Dir ec t o r

2 Su pe r in t en d en t
(N on -Gaz e t t e d )

De p u t y
Sup er in t eden t

By Pr om ot i on :
•

T wo year s ex p er ience a s
Per s ona l As s i s t a n t t o
Me d i c a l Supe r i n t e nde n t o r
Pers ona l As s i s t a n t t o
Pr inc ip a l Dent al Col l eg e;

By t r a nsfe r o r depu ta t ion:

( i) Ma t r i c pa ss wi t h
Hi n d i ;

( i i ) Five yea r s  exp er ience
a s Pers ona l Assi st an t  •

By Pr om ot i on :

One yea r .  ex p er ience a s
' De p u t y Sup er in t enden t ;

• - By t r ans fe r  or  de puta t i on :

(i)

Hi n d i ; •

Fi ve yea r s  ex p er ience
a s Sup er int endent ;

( i i ) Kn owl edge of Hi n d i
up t o Matr ic •

By Pr om ot i on :

8 yea r s exper ience a s
Ass i s t a nt , Accoun t a n t , ,

• Checking As s i s t a nt ,
Hea d Cler k o r Jun io r
Audi to r ;
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3 • . 4

By tr ansfe r  or  de putat i on :

• ( i ) 5  yea r s  exp er i ence a s
De p u t y S up e r i n t e n de n t ;

( i i ) Kn owl edge of Hi n d i
uo to Ma t r i c

4 Pers ona l _ By Promotion :
Ass i s t ant t o
Me di ca l 2 yea r s ex p er ience a s

Se n i o r  Sc a l e  S t e n ogr a p h e r ;,  Supe r i n t e n den t
a n d Pr inc ip a l , By tr ansfe r  or de putat i on  :
Dental Col l e ge

.( i ) 5  yea r s  ex per i ence a s
Pe r s ona l As s i s t a n t ;

( i i ) Kn owledge of Hi n d i
up t o Ma tr ic .

5 Se ni or Sc a l e By Promot ion :
Ste nog r aphe r • ( i ) One yea r exper ience

a s Ju n i o r Sca le
Stenogra pher ;

( i i ) Sh ou l d ha ve pa s s ed
the t es t i n E n g l i s h
Shor thand a t 100
words per m i n u t e
and t r ans cr ip t ion
the re of a t 20 wor ds
per mi nu te a n d i n
Hi n d i Shor tha nd a t
80-  wor ds per m i n u t e
an d t r a ns cr ip t i on
the re of a t 15 words
per m i n u t e ;
Mi s t a k e s shou ld not

, ex ceed 4%

By tr ansfe r  or  de putat i on :

, ( i ) ,5  y e a r s  e xp e r i e nc e
a s Se nior Sc a l e
Ste nographe r ;
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1 2 . 3 4

6 Assistant

I Accountant

N -

(ii) Should have passed
the test in English
shorthand at 100
words per minute
and transcription
thereof at 20 words
per minute and in
Hindi Shorthand at
80 words per minute
and transcription
thereof at 15 words
per minute;
Mistakes should not
exceed 5%

(iii) Knowledge of Hindi
upto Mittic

By Promotion:

2 years experience as
Cashier or 5 years expe-
rience as Clerk, Clerk-
cum -typist, Daroga-cum-
Clerk, Paying Clinic
Cashier; •
By transferor deputation:
(i) 5 years experience

as Assistant;

(ii) Knowledge of Hindi
upto Matric.

By Promotion :

Two years experience as
Cashier or 5 years
experience as Clerk,
Clerk -cum -typist, Daroga-
cum-Clerk, Paying Clinic
Cashier
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1 2 3 4

By tr a nsf e r  or  de p uta t i on  :

( i ) 5 year s ex p er ience
a s Accoun t a n t ;

( i i ) Kn owl edge of Hi n d i
up to Ma tr ic .

8 Ch ec k i n g By Pr omot i on
As s i s t a n t 2 year s ex p er ience a s

, Ca s hier o r 5 ye a r s
exper ience a s Cle r k,

. C l e r k  - cu m  - t yp i s t , Da r oga -
cu m-C lerk , o r Pa yi n g
Cl i n i c Ca s h ie r ;

B y tr ansfe r  or  de putat i on :

- ( i ) 5 yea r s exper ience
a s As si s ta nt ;

( i i ) Kn owl edge of Hi n d i
up t o Ma t r i c .

9 Head Cler k By pr omot i on :

2 yea r s exper ience a s
Ca s h ie r o r 5 year s
exper ience a s Cle rk,

• Cl erk-cu m-t yp ik , Da r og a -
- cum -Cl er k Paying

Cl i n i c Ca shier ;

B y  t r an s f e r  or  de p ut at i on :

( i ) 5 year s exp er ience
a s Hea d Clerk ;

_ ( i i ) Kn owl edge of Hind i
up to Matr ic •

10 J un ior Au d i t o r By Pr omot i on :

( i ) 2 ye a r s exp er ience
a s Ca sh ier , OR
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3 4

( i i ) 5 ye a r s expe r ie nce
as Cler k, Clerk -c urn-
typ i s t , Daroga-cum-
Clerk, Paying Clinic
Ca s hier ;

By transfer o r deputat ion:

( i ) 5 yea r s exper ience
as Ju nior Auditor ;

( i i ) Knowledge of Hindi
upto "Matr ic.

11 Ca s hier • By promotion :

3 year s expe r ience as
Clerk; or Clerk -cum-
typ i s t , Daroga-cum-Clerk,

• paying Clinic Ca shier ; -

By transfer or deputation*.

( i ) At le as t 5 years
ex p er ience a s  C as hier ;

( i i ) Knowledge of Hindi
upto Mat r ic .

12 Junior Scale • By Promotion :
Stenogra pher ( i) One ye ar exper ience .

as Steno - typis t ;

Should have pa sse d
te s t in English
shor thand a t 100
wor ds per minute
and t r a nsc r ip t io n
t her eo f a t 20 wordst
pe r minute and in
Hindi Shor tha nd at
80 words pe r minute
and t r anscr ip t io n

•(ii)
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13 St'ino-typist

3

( i ) Matric 1s t Divis ion
or  Higher  Secondary
2nd Divis ion o r
Intermedia te 2nd
Division or 10+2
( Vocational) 2nd
Division o r i t s
e quivalent for
Ex -serviceman,
Matric only) ;

( i i ) engli sh Shor thand
at 80 wor ds per
minute and t r ans -
cr ip t ion t her eof
a t 15 words per .( i i i )
minute. He will
be granted annual
increment only
af t e r qua lifying
the Second '
language Steno-
gr a p hy t es t .
Mistake shou ld
not ex ceed 8%.

4

thereof at 15 words
per minute;
Mistakes should not
exceed 8%;

By transfer or deputation :

( i ) 5 years exper ience
as 3union Scale
Stenographer;

( i i ) Knowledge of Hindi
upto Matr ic .

By promotion :

(i) 2 yea r s experience
as Clerk;

( i i ) Should have quali-
f i ed departmental
te s t in English
Shorthand at 80
words per minute
and transcript ion
thereof at 15 words
per minute. Mistakes
should not  exceed 8%,

Should have qu a l if i ed
depar t menta l t es t in
Hindi. Sho r thand a t
64 words pe r minute
and t r a nsc r ip t io n
ther eof a t 11 words
pe r minut e. Mis t akes
shou ld not exceed 8%;

By transfer or deputation

( i ) 5 yea r s exper ie‘nce
a s S teno - typis t ; ,
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14 • Clerk ( i ) Matric pass with
1st Division o r
Higher Seconda ry
with lind Divis ion
OR int er media t e
' I nd Divis ion OR
10+2 ( Vocational)
2nd Division OR
Gradua te c r i t s
equivalen t (For
ex  -servicemen;
Matr ic only) OR
15 ye a r s service
in Army With
Army cert i f icate
wit h Class -1

( i i ) To qua lify Hindi
OR Engli sh  typing
a t the spe ed of
25,  or 30 words
per minute
respect ive ly
with in one ye ar
of appointment
o t he rw ise he/
she sh al l not
b e a llowed
annual increment
and promot ion;

( i i i ) Knowledge of
Hindi upto Mat r ic .

15 Clerk -cum- ( i) Matric pass wit h
typ i s t 1s t Divis ion o r

Higher  Secondary
2nd Division OR

( i i ) Knowledge in Hindi
upto Matric.

By Promotion :

( i ) 5 years serv ice in
Group D post where
the sca le of pay i s
less than that of
Clerk;

Should have qualified
te s t in English and
Hindi o r Matric le ve l
to be he ld by the
Director.

( i i i ) To qualify th e Hindi
OR Engl is h typ ing
spe ed a t 25 words
pe r minute o r 30
words per minute
respect ive ly with in
one yea r of ap point -
ment o ther wise hei,
she sh al l not be
a llowed annual
increment and
promot ion;

( i v ) _Knowledge of Hindi
upto Matr ic

By transfer or deputation :

( i ) 2 year s exper ience
„ a4 Cle r k

( i i ) Knowledge of Hindi
upto Mat r ic . •

(ii)

By promot ion :

.(i) 5 year s ex p er ience
in Group D pos t in
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2 3

16 Daroga-c um-
Clerk

, Intermediate End
Division OR 1042
(Vocational) 2nd
Division OR
Graduate or i t s
e quivalent (For
ex- ervicemen;
Matric only) OR
15 years serv ice •

, in .Army with _
Army cer t if icate
Class 1; ( i i i )

( i i ) To qualify Hindi
OR English typing
at the speed of
25 or 30 words

. per minute
"respec t ive ly

within one year ,
of appointment
otherwise he/ she
sha l l not be
allowed annual
increment and
promotion;

( i i i ) Knowledge of Hindi
upto Matric

(1) Matric pass with
1st Division OR
Higher Secondary
2nd Division OR
Intermediate 2nd
Division OR 10+2

the department where
the scale of pay i s
le ss than that of
Clerk; .

( i i ) Should have qualified
tes t in English and
Hindi of Matric le ve l
to be he ld by the
Director,.

To qualify the Hindi
or English typing
speed at 25 words
per minute or 30
words per minute
res pec t iv ely within
one year of appoint-
ment otherwise he/

-.she sha l l not be
allowed annual
increment and
promotion;

( iv) Knowledge of Hindi
upto Matric;

By transfer or deputation :

(1) 2 years experience
as Clerk -cum -typist;

( i i ) Knowledge of Hindi
upto Matric.

By Promotion :

( i ) 5 years experience
as Group D
employee where the I
scale of pay i s less
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17 Paying.
Clinic
Ca s hier

(Vocational) 2nd
Divis ion OR

• Gr ad ua te  p i i t s
equiva lent (For
Ex -servicemen;
Matr ic only) OR
15 ye a r s se r vice
in Army with
Army ce r t if ic a t e
Class 1;

( i i ) To qua lify Hindi
, o r Engli sh typing

t es t a t the speed
of 25 or 30 words
pe r minute
re s pec t ive ly
with in one ye ar
of appointment
o t her w ise he
sh al l not be
a llowed annual
increment and
promot ion;

( i i i ) Knowledge of Hindi
upto Mat r ic .

( i) Metr ic pa ss wi t s
1s t Divis ion Or
Higher  Seconda ry
2nd Division Or
10+2 (Vocational)
2nd.  Divis ion Or
Graduate o r i t s
equiva lent (For
Ex -servicemen;

(ii)

( i i i )

than that of Daroga-
curn-Clerk.

Should have qua li f ied
t es t in Engl ish and -
Hindi of Matr ic le ve l
to be held by the
Director ; '

To qua lify Hindi or
Engli sh typing speed
at  25 words per  minute
or  30 words  per  minute
re s pec t ive ly within
one year  of ap poin t -
ment o t he rw ise he
sha ll  not  be a l lowed
annual increment
and promot ion;

( iv ) Knowledge of Hingli
upto Matr ic.

By transfer or deputat ion:

(L) 2 ye ar s exper ience
as Daroga -curn-Clerk;

( i i ) Knowledge of Hindi
upto Mat r ic .

By Promot ion •:

(1) At le a s t 5 ye ar s
serv ice in Group D
pos t in the Depar t -
ment _where the
sca le of pay i s
le s s than that of •
Paying Clinic  Cashier
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St or e Serv ices :

1 S tore
Off icer

Matrix only) Or
15 yea r s service
in ._ Ana
Army cert i ficate

( i i ) To qua li fy Hindi
or Engl is h  t yp ing
te s t at the sp ee d
of 25 or 30 words
per minute •
resp ect i ve ly

• within one ye a r
of appointment
otherwise he -
shall not b e
a l lowed annual
inc rement and
promotion

( i i ) Should ha ve qua lif ied
t e s t in Engl i s h and
Hindi of Mat r ic leve l
t o b e he ld byythe
Dir ec t or ;

( i i i ) To qua li fy Hindi or
Engl i s h typ ing speed
at 25 o r 30 words per
minute respect ive ly
wit hin one year ,  of
appointment o ther wise
he/she sha ll not be
a l lowed annual
incr ement and
promotion;

( iv) Knowledge of Hindi
upto Matr ic

By t r a ns fer or dep uta t io n ;

Knowledge of Hindi ( i )
'up to Mat r ic .

B.A. or B.Sc. o
a recognised
univers ity;

10 years  experience
as Store -keeper
in a hospital o r
medical inst itut ion;

( i i i ) Knowledge of Hindi
upto Matric.

(i)

( i i )

2 yea r s service • as "
Paying Cl inic  Cashier ;

Knowledge of Hindi
upto Matr ic

By Promotion :

5 years experience as
Senior Store -keeper;

By transfer or deputat ion:

( i ) 5 years exper ience
as Store Officer;

(ii) Knowledge of Hindi
upto ta t r i c ;
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2 Senior
Store
Keeper

3 Store-
keeper

4 Clerk-
C u rn-

Store -keeper

( i ) Matric 1st Divis ion
or Higher
Secondary 2nd
Division o r
Intermediate
2nd Divis ion or
Graduate or  i t s
equivalent ,  (For
ex -servicemen
Matric only) o r
15 years se r v i c e
in Army with
Army Certificate
Clas s  I ;

( i i ) Knowledge of Hindi,
upto Matric. '

(i) Matric 1st Divis ion
or Higher Secondary
2nd Division o r ( i )
Intermediate 2nd
Division -or

(ii)

By Promotion

8 years experience as
Store -keeper o r Cle r k-
cum -Store -keeper ;

By transfer or deputat ion:

( i ) 5 years experience
as Senior Store -keeper)

( i i ) Knowledge of Hindi
upto Matric. •

By promotion

( i ) 5 years experience
on Group D posts
where \ the sca le of
pay i s le ss than
that of Store -keeper;

'Should have' qualified
test in English and
Hindi of Matric level
to be he ld by the
Director;

( i i i ) Knowledge of Hindi
upto Matric

By transfer or deputat ion:

( i ) 5 years exper ience
as Store -keeper

( i i ) Knowledge of Hindi
upto Matric

By, Promotion ;

5 !years exper ience
in) Group D posts
wher e the sc a le of
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Library Serv ices

1 . Librarian

Graduate•ot i t s
equivalent (for .
Ex -servicemen;
Matric only) or
15 years service ( i i )
in Army with
Army Certificate
Class -1

( i i ) Knowledge of Hindi
upto Matric. ( i i i )

( i) Graduate from a
recognised
univers ity;

( i i ) Diploma or degree
in Library Science
from a recognised ( i i )

'frnstitution/
!Univers ity;

( i i i ) 5 years  experience
in a research or ,
scientif ic Library
in a respons ible
capac ity;

( i v) Knowledge of
Hindi upto Matric.

pay i s le ss than
tha t of'  Clerk -cum-
Store -keeper ;

Should have qu a l i-
fied te s t in Engl ish
and Hindi of Matr ic
l eve l to be he ld
by the Dir ect or ;

Knowledge .of Hindi
upto Mat r ic.

By -transfer or deputation:

( i) 5 yea r s exper ience
as Clerk-curn-S tore
keeper ;

( i i ) Knowledge of Hindi
upto Matr ic

By transfer or deputation

( i ) 5 ye ar s ex p er ience
as Lib r a r ia n ;

Knowledge of Hindi
upto Matr ic
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2 : As s is t a n t
Lib r a r ia n

( i ) Ma t r i c  o r Hi gh er
Se c onda r y wi t h
ce r t if ic a t e in
Li b r a r y  Sc i e nc e ;

( i i ) Kn owl edge of
Hi n d i up t o Ma t r i c

St a t i s t i c a l Se rv ice s

I St a t i s t ic a l ( i )
As s is t a n t

• /

Ma s t e r s  deg ree
fr om  a  r e c og n i s e d
Univers i t y in
Econ om i cs o r
Ag r i c u l t u r a l
Econ om i cs o r
Ma t h e m a t i cs o r
Com m er cp , wi t h
St a t i s t i c s a s on e
of the pa p er s
ei ther a t the
Ma s t er ' s le ve l o r
i f the ca ndida t e
ha s a l s o gr a dua t ed
i n the Hon ours

_ Sch ool  i n  Ma t h em a t i cs
o r E con om i cs wi t h
St a t i s t i c s a s one
of the pa pe rs a t
13. A . Hon ours
Sc h oo l l eve l i n
these su b jec t s ;

( i i ) EXPERIENCE

( a ) In -ca se of Ma s t er '  s
de g r e e pr e fe r e nc e
wil l b e g i ve n to
those posses s ing
one  yea r  ex p er i ence
i n co l l ect i on ,

( i i)

By tr ansfe r  or  de putat i on

( i) 5 yea r s ex p er ience
a s  Ass i s t a n t  Li b r a r i a n ;

( i i ) Kn owl edge of Hi n d i
up to Ma t r ic  ;

B y tr ansfe r  or de pui a t i on

c i ) 5 ye a r s ex p er ience
a s St a t i s t i ca l
As 6 i s t a n t ;

Kn owl edge of Hi n d i
up t o Ma t r i c .
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Me di c a l
, Re c or d

Te c hn ic ia n

co mp i l a t i o n a n d
ana lys is of
Sta t is t ica l da t a
i n some Gove r n m e n t
Off ic e;

(b ) In ca se of gr a dua t es
th ree ye a r s expe-
r ience of col lec t ion ,
compi la t i on an d  ,
ana lys is of st a t is -
t i c al da ta in some .
Gove r n m en t Offi ce;
a n d

( i i i ) Kn owl edge of Hi n d i
up t o Ma t r i c .

Ess en t i a l Qualif ications - ,

( i ) B. A.  wi t h S t a t i s t i c s
o r Econ om i cs o r
Mathem at ics as one
of th e sub j ec t s ;

•
( i i ) 3 year s exp er ience

of Me d i c a l Reco r d
' De pa r t m e n t of a
t eaching Ho s p i t a l
a s  a Medica l  Record
Technic i an o r
Ass i s tan t  or  Cl er k ;

( i i i ) Knowledge of Hi n d i
upto Ma t r i c .

PREF ERENCE

( i ) Diploma i n  Medi ca l
Record Tec hni t ian
Course;

OR

By Pr omot i on :

( i ) 3 ye ar s expe r ie nce
a s Medic a l Re c or d
Cler k;

( i i ) Kn owl edge of Hi ndi
up t o Ma t r i c ;

B y t r an sfe r  or  d e putat i on

( i) 5 years ex pe r i ence
, as Medica l Record

I ec hnician;

( i i ) Knowledge of Hind i
upto Ma t r i c .
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3 Medica l
Record
Cle rk

Computer

Diploma in Bio-
St at i s t i cs .

( i) Matric
Hindi;

( i i ) Two ye a r s  e xp e -
r ie nce in ha ndling
of Medica l Record
in Hospita l -

pass with

( i ) Matric pass wit h
Hindi; '

Matr ic o r Higher
Seconda ry  wi th  one
ye ar exp e r ie nc e
in  S t a t i s t ic a l  wor k;

OR

Knowledge of
,C ompu ter i sa t ion . -

General Ser vic es 1.

1 Dir ect or
Phys ica l
Educat ion
(Ph ys ic al
Ins t r uc t or )

( i ) MI.A. 2nd Div is io n-
in Physic al
Ed (lc ation ;

• OR

2nd Divis ion .
Mas ter ' s de gr ee
in Ph ys ic al
Educat ion (MPE)
T wo yea r s  cou r s e;

OR•
M. A.  2 nd d iv i s ion
with d ip loma in
Phys ica l .  Educa t ion
in 2nd div is i on ;

By transfer or deputation

( i ) 5 ye ars exp e r ie nc e
as  -Medica l Record
Cle r k ; '

( i i ) KnoWledge of Hindi
upto Mat r ic .

By transfer or deputat ion:

( i ) 5 yea r exp er ienc e
as Compu ter ;

i i ) Knowledge of Hindi
upto Mat r ic .

By transfer or deputation. .

( i) 5 ye ars experience
of Direc to r  Ph ys ic i l
Ed u c at io n  ( Physic a l
Instructor);

( i i ) Knowledge of Hindi
;apt° Mat r ic .

N,
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i i ) T wo yea r s  ex per ience
'  a s Phys ic a l

In s t r uc t o r ;

Li) -Knowledge of Hi n d i
. up t o Ma t r i c

2 Recep t io n i s t ESSENTIAL AND MINIMUM

( i ) Gr a d u a t e of a
r e c ognis e d
Un i V er s i t y;

( i i ) Sh ou l d ha ve good
command over
Hi n d i or  E ngl i s h ;

( i i i ) Kn owl edge of
Hi n d i up t o Ma t r i c .

• PREFERENTIAL

3 Ho t e l
Su p er vis or

Pr e fe r e nc e wil l be
gi ve n t o ca ndida t es
h a v i n g sp e c ia l is e d
t r a i n i n g or  dip loma
o r Si gn i f i c a n t
e x er ience of
wor k i n g a s a
Re c e pt i on i s t in a
of f i c e o r in a n y
big ins t i t u t i on o r
Hos p i t a l o r
pr iva t e  concer n
an d shou ld a l so
know sho r tha nd
an d typ ing . -

( i ) Ma s ter degree i n
Ar t  or Sci ence
o r Com m er ce of
a recogn is ed
Univers i t y;

B y  t r a ns fe r  or  de puta t i on :

( i ) 5 yea r s exp er ience
.  a s Recep t ion is t ;

( i i) Kn owl edge of Hi n d i
up t o Mat r ic ,

By t r a n s f e r  or  d e p ut a t i on :

( i )

( i i )

5 ye a r s exp er ience
a s l ios ta l  S up er vis or ;

Kn owl edge of Hi n d i
upto Ma tr ic .
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1‘

4 Super in tendent
s  Hos tel

( i i ) 5 yea r s  exp er ience
• of managing and

su p er vi s ing a
hos t el of some
Government,
t eaching
ins t i t u t ion;

( i i i ) Knowledge of Hindi
upto Matr ic ;

PREFERENTJAL

Prere rence wil l be
given t o those ,who
have adequate
exper ience of -
dea ling wit h

_Medical Student ;

OR

_ Having two yea r s
dip loma  in Ca ter ing

ESSENTIAL

( i) Matric o r Senior
Seconda ry o r i t s
equiva len t ;

( i i ) 6 months exp e-
r ie nce of  having
wor ked as Lady
Sup er intendent
in Gir l '  s  Hos tel ;

( i i i ) Middle aged l ady
who can cont r o l
gi r l s ;

( i v) Knowledge of Hindi
upto Mat r ic .

By transfer or deputation.:

5 yea r s expe r ience
as Sup er intendent
in s Hostel;

( i i ) Knowledge of Hindi
upto Matr ic .
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Counter (1)
Sup erv iso r -
curn-Mess
Cler k

Mat r ic pass with
Hindi;

By t r a nsf er  or  dep uta t ion :

(
One yea r  exper ience
as  Counter  Supervisor
-cum-Mess Cler k ( i i )
in a Hostel;

5 ye a r s exper ience
as Counter  Supervisor -
cum -Mess Cler k

Knowledge of Hindi
upto Matr ic
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APPENDIX C

[See rule14(1)]

Sr. Designation Appointing. Nature of Authori ty Appellate Second
No. of posts authori ty penalty empowered author i ty and final

•
to impose appellate
penalty authori ty

i f  any

1 2 3 4 • 5 6 7

MINISTERIAL SERVICES MINOR PENALTIES

1 Personal Assistant Director ( i ) Warning Director Government
to Di rector with a dopy '

in the2 Superintendent
(Non Gazetted) personal f i l e ,

(Character
3 Deputy ro l l ) ;

Superintendent
* ( i i ) Censure;

4 Personal Assistant ( i i i ) with holding
to Medical

of promotion;
Superintendent
and Pr incipal, ( i v ) recovery

Dental College • from pay
Of the5 Senior Scale

- whole or
Stenographer •

part of any
6 Assistant pecuniary -

loss caused7 Accountant • by negligence
8 Checking Assistant or breach

of 'orders,
9 Head Clerk

to the Central
10 Junior Auditor Government or

a State Govern-
11 Cashier

ment or  t o a
12 Junior Scale • State• Govern-

Stenographer ment or  to a
company and

13 Steno -typist
associat ion

14 Clerk , or a body of -
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15 Clerk -cum -typist

16 Daroga-culti-
Clerk

17 Paying Cl in ic
Cashier

STORE SERVICES

1 Store Off i cer

2 Senior Store -keeper

3 Store -keeper

4 Clerk -cum-
Store -keeper

LIBRARY SERVICES

1 Librarian

2 Assistant
Librarian

STATISTICAL SERVICES•

1 Stat is t i cal
Assistant

2 Medical Record
Technician

3 Medical Record
Clerk ,

4 Computer

GENERAL SERVICES'

1 Di rector ,
Physical
Education
(Physical
Inst ructor )

2 Receptionist

individuais
whether
incorporated
or not,  which
is whol ly  or
substantial ly

owned or -
cont rol led by
the Government
or  to a local
authori ty  set
up by an Act
of Parliament
or  of  the
legis lature of
a State; and

(v) withholding of

increments of
pay, without
cumulative
ef f ec t ,

'MAJOR PENALTIES :

7 (v i)  wi thholding of
Increments of
pay with
cumulative
ef f ec t ;

(v i i ) reduction to
a lower stage
in the t ime
scale of
pay for a
specif ied
period with

- fur ther
di recl ions
as to
whether or

• 'N
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1 2 3 4 5 6 7

3 Hostel Supervisor

4 Superintendent

Gi rl 's Hostel

5 Counter supervisor.
cum -Mess Clerk

not the
Government
employee
wi l l earn
increments
of pay during
the period of
such reduction
and whether
on the expiry
of such peirod

• the reduction
wi l l o r  w i l l
not have the
ef f ect of
postponing .
-the future
increments
of his pay;

(v i i i )  reduct ion
to a lower
scale of
pay, grade,
post Or
service
which shal l
ordi nar i l y
be a bar to
the promotion

, of  the
Government
employee to
the time
scale of Pay,
grade, post
or  service
from which he
was reduced,
wi th or
without
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fur ther
direct ions
regarding
condit ions of .
restorat ion
to the grade
or post or
service from

which the
Government
employee was
reduced and
his senior i ty
and pay on
such restora-
t ion  to that
grade, post
or  serv ice;

( i x) compulsory
ret irement;

(x) removal from
service which
shal l  not be
disqual i f i ca-
t ion for

_future
employment
under the
Government;

( x i ) dismissal'from
service which
shal l ,  ordinar i l y , .

be, a dis-
qual i f i ca t ion
fur  fut ure
employment
under the
Government.
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ANNEXURE D

[ See rule 14(2)]

Sr. Designation of posts
No.

Nature of order Authori ty Appellate Second
empowered authori ty and f i na l
to make appellate
the order authority

I f  any

1 2 3 5 6

MINISTERIAL SERVICES

1 Personal Assistant
to Director

2 Superintendent -
(Non-Gazetted)

3 Deputy Superintendent

4 Personal Assistant to

Medical Superintendent
and Principal,
Dental College

5 Senior  Vale.
•Stenographer

6 Assistant

7 Accountant

8 Checking Assistant

9 Head Clerk

•10 Junior AuditOr

11 Cashier

12 Junior Scale
Stenographer

13 Steno. -typist

14 Clerk

15. Clerk -cum -typist ,

16 Daroga-cum-Cl'erk

( i ) reducing or
withholding

the amount of
ordinary/
addit ional
pension
admissible
under the rules
governing ,
pension;

( i i ) terminating the
appointment
otherwise
then on his

' at ta in ing
the age ,
f i xed  fo r

. superannuation.

Director Government
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1 2 3 . 5 6

17 Paying Cl inic
Cashier

STORE SERVICES .

1 Store of f i cer

2 Senior Store -keeper.

3 Store -keeper

4 Clerk-cum-Stoore-keeper

,LIBRARY SERVICES

1 Librarian

2 Assistant Librarian

STATISTICAL SERVICES

1 St at is t i ca l Assistant

2 -Medical Record
Technician

3 Medical Record Clerk

4 Computer

GENERAL SERVICES

1 Di rector , Physical

Education (Physical
Inst ructor )

2 Receptionist

. 3 Hostel Supervisor

4 Superintendent
Gi r l ' s Hostel

5 Counter Supervisor-
cum -Mess Clerk

KOMAL ANAND,

Financial Commissioner & Secretary to Government,
Health and Medical Education, Department, Chandigarh.


